
OFFICE OF THE PRINCIPAL DISTRICT 3|. SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT DELHI

No.7(0lI5\' 067 /JOTP/Gaz./2023 Dated, Delhi the? § Q."-i fit},
.~ I

:-B
As directed copy of letter bearing N3. DJA/Trg./JO-22/CC/1736/2023/4379 dated

05.10.23 received from the Ld. Director (Academics), Chairperson (Officiating), Delhi Judicial
Academy, Dwarka, New Delhi, forwarded for information and necessary action to :-

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list
attached with the letter as Annexure ‘A’ and Annexure ‘B’.

2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. Th nch In-charge, Facilitation Centre, 'l'is Hazari Court, Delhi.
 bsite Committee, English/Hindi, Tls Hazari Court, Delhi.
5. The LAYERS for uploading the same.
6. The Branch In-charge, Pooi Car Section, Tis Hazari Courts, lhi.

M . - . \ /_
(R er Bedi)

District Judge (Commercial Court)
Officer In-charge Judicial Branch, Central

for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.
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Pl/. The Principal District & Sessions Judge (HQs), Central, THC.
2. The Principal District 8: Sessions Judge, New Delhi, PHC.

. The Principal District & Sessions Judge, North-West, Roliiai.

. The Principal District 8: Sessions Judge, South, Saket.

. The Principal District & Sessions Judge. South-West, Dwarka.

. The Principal District & Sessions Judge, West, THC.

. The Principal Distnct & Sessions Judge, East, KKD.

. The Principal District & Sessions Judge, South-East, Saket.
The Principal District & Sessions Judge, Shahdara, KKD.

l0. The Principal District & Sessions Judge, North-East, KKD.
l l. The Principal District & Sessions Judge, North. Rohini.

\DO0\lO\V'I-l>b~'

Sub.: Refresher Course on IPR for District Judges (Commercial Court) (Full
Strength) scheduled for 07"‘ October, 2023

Respected Sir/Madam.

in continuation to letter dated 2i" August, 2023 sent by the Academy on the above
cited subject. it is humbly informed that the nomination list of Judicial Officers for the
aforesaid programme has been updated in view of the recent transfer/posting of Judicial
Officers. The updated nomination list is enclosed as Annexure ‘A’. The schedule of the
programme is enclosed as Annexure ‘B’.

-A

it is requested that nominated Judicial Officers posted in your district as per
Annexure ‘A’ may kindly be communicated about their nomination in the aforesaid
programme through your good office.

In case an Officer requires exemption from attending the programme, he/she may
move their appiication in advance through the concerned Ld. Principal District & Sessions
Judge. If the exemption is required on an urgent basis, an intimation to that effect may be
sent to the Academy through e~mail, followed by a formal application duly forwarded by the
concerned Ld. Principal District & Sessions Judge.

mThe nominated Judicial Officers may kindly be advised not to list any judicial work
on 07 October, 2023, so that litigants and lawyers are not inconvenienced. In case some
judicial work has already been listed, it may be preponed or adjourned accordingly, to the
extent possible.

With regards,

urs faithfully,
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ntzun JUDICIAL ACADEMY
Annexure-B

Programme Name & Code: Refresher Course on [PR for District Judges (Commercial Court) [DJA/JO-22/2023}
Dllffiliflfli Dale & Day: One (1) Day on 7"'Octobcr, 2023 (Saturday)
Participants: District Judges (Commercial Court)
Venus! Scnunar Hall, 2"“ Floor, Delhi Judicial Acudtiuiy.
Programme Director: Dr. Aditi Choudlia ry, Director (Academics), Delhi Judiéial Academy.
Programme Coordinator: Dr. Sumcdh Ku mar Sctlii, Additional Director, Delhi Judicial Academy.

Date &
Day 10:15 am-- 11:30 am

11:30
am-
12:00
Noon

01:15

12:00 Noon - 01:15 pm 02:00 pm - 03:15 pm
J9"!

03: l5
Pm "
03:45
pm

03:45 pm - 05:00 pm

07-10.2023
(Saturday)

Session - I

Conceptual Issues

v Human Rights Approach in
IPR; Balancing Rights &
Obligations

v Issues ofJurisdiction: Dealing
with Cross-Bordcd
Transnational Disputes

I issues ofValuatiou

T
E
A

W>t=1w:n

Session - Ii _ Session - Ill

Intellectual Property Rights - Intellectual Property Rights in
Remedies available

¢ Interim measures:
o Anton Pillcr Orders
o Marcvn injunctions
0 Norwich Phamuicul

Orders
o Quia Timct injunctions
0 John Doc Orders

I Permissible Relieis
0 Computation of Damages

IOZCF‘

K>mww

Cybcr Space

Modes ofViolation:
0 Cybersqnatting & other

Domain Nrimc Disputes
Linking
Framing
Tagging
Caching
Other Violations

Liability of lntcnncdiaries
00000

T
E
A
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Session - IV

Intellectual Property Rights
in Cyhcr Space

(...C0nrinuea'from Previous
Session)



Nomination List for

Annex

Rt-l'i-esliei- Coir rse on TPR for District Judge (Commercial Court)
(Full Strength) t

on

01"‘ October, 2023

ure -A

Si. Name oi‘ Officer
N0.

Present Posting No District Place of
if Postin

I M5. Barkha Gupta 6 Central THC

I Dr. Kamini Lau District Judge (Commercial Court) 2 Central THC

Y Mr Sanjriy Shanna-l

District Judge (Commercial Court)

i District Judge (Commercial Court) East KKD

4 I Mr Preni Rt. Bariliwnl District Judge (Commercial Court) l. South Seket
4 I Mr Dincsli Bhriti District Judge (Commercial Court) 1 West T-{C

-. | .\4r Panlmj Gupta District Judge (Commercial Court) South~West Dtt-afka

" | Mr Szinjecv Kiimar Agganvzl District Judge (Commercial Court) 1 ‘. Oeriiral THC

i Q |.Nir Uiiied Siitgli Disu-ict Judge (Coirimercial Court) S Central Ti-EC
i |\\r Vrreiidcr Elhnll District Judge (Comrrien:ia1 Court) North Roliini

'~ 1\!= I-l:imiri.\-lrilliolrzi Dtsinci Judge (Commercial Court) 2 W65! THC

I ;\it ‘~ ll\0Clll Cm nl.
Distnzi Judge (Commercial Court) 3 New Delhi FHC

I
i

I
Saiiteev Agganvzil District Judge (Corruriercial Court) 2 New Delhi Pl-lC

lllzi Raiggii District Judge (Commercial Court) w Central THC

I-J, Mr. Deeoak Garg Distiiciiudge (Commercial Court) Central THC

15 Mr. Rrikesh Syal

I

I YI District Judge (Corii.mercial Court)
I

uva South-West Dmrka
in I Mr. S.S.R2lii1i Distiicfiudge (Corrirnercial Court) U! Shal-idara EKD
l7 I Mr. Brijcsli Kr. Grirg District Judge (Commercial Court) ,_. Sliahditra KKD
I8 \Mr. Chandra Shekhar
I9 Mr. Bhupesh Ktimiir

District Judge (Corrunercial Court) NI East EC-(D
District Judge-(Commercial Court) Ui South-‘East Saket

20 Mr. Ajiiv Kr. Jain

I

I District Judge (Coii1merciaI Court) Ibl South-East Saket

ll Ms Knvcri BZ\\\€]i\ District Judge (Commercial Court) 7 Central THC

22 ‘\'l< ,»\l\\iCtl’OxFl‘Bflilg;'\ District Judge iComrrierclal Coun) 4 South-East Saket

Li ‘Ms ?\‘tij|;i Bilflllil District Judge {Commercial Court) 6 South-East Ssket

I4 J- Ms 5?l\'ll2l Rae District Judge (Commercial Court) 2 South-West Dwarka

E 25 Mr Rfl_]CSi1KY.Sll‘|gil District Judge (Commercial Court)
(Digit-'-11)

7 South-East Saket

Z6 Mr. Reetesh Singh
27 Mr

District Judge (ceiriiweiai Court) 4 Shalidara KKD
. Anurzig Saiii

I
I District Judge (Coriimereial Cbiirt) I I I PHC

I 18 ‘Mr. Ri\_|€€\ Barisal District Judge (Corrimercial Court)
(Digital)

4 Sake!

I Iv I.\ls .\celaniSin2h._-I __ ' District Judge (Commercial Court) 14.

South

South-Eas

New Delhi i

I

J. Sakel
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i 2m‘i0.rlh-West’
, -Qaket

Roiiini1 District Jud§(Coinnie 1_ _ rcia Court)
i°""'°' “Kiss (collllltertiai com;District Judg (Co - .

District trig;-reofiiiiiii

3 L South '

wa-

Saket
THC
THC

3kill {Ms -tiiiimdhri Sliukln Billlflhvaj

.:-_- Mr $;;n|e¢,, Kr Mame
; ~ [X3_¢M' *‘\.l?1.\’ Pander
'0 \ — '

District Judge 1Corrtmcrcial Court)

District Judg; :¢°mmcma! C

_ Central
, West

Central
1 soulh

THC
Sakai

I District Judge ico ~ mm) orthliasr
i _ If §*‘"J".‘ Sllamm-ll
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I Dismal Jud mmercial Court)
N _ .
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V isLict Judge (Commercial Couit)D _. _8§lCoritmerciai Court)
1‘

ll++J Central '_ 4 _
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